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SCHEDULE
S. No. Designation Headquarters Jurisdiction
&) 2) 3 “
1 PCIT- ReFAC (VU), Ahmedabad Ahmedabad All cases of persons in respect
2 PCIT - ReFAC (VU), Surat Surat of all incomes within the limits
3 PCIT - ReFAC (VU), Bengaluru Bengaluru OTt;rri?(l)lrieSS;?tfns diaaggch rgsr;eocr‘i
4 PCIT - ReFAC (VU), Mangalore Mangalore to whom there is any
5 | PCIT - ReFAC (VU), Chennai Chennai information in the possession
6 PCIT - ReFAC (VU), Coimbatore Coimbatore of Directorate of Income-tax
- - (Systems), Central Board of
7 PCIT - ReFAC (VU), Trichy Trichy Direct Taxes.
8 PCIT - ReFAC (VU), Kochi Kochi
9 PCIT - ReFAC (VU), Delhi-1 Delhi
10 | PCIT - ReFAC (VU), Delhi-2 Delhi
11 PCIT - ReFAC (VU), Delhi-3 Delhi
12 | PCIT - ReFAC (VU), Delhi-4 Delhi
13 PCIT - ReFAC (VU), Hyderabad Hyderabad
14 | PCIT - ReFAC (VU), Guntur Guntur
15 PCIT - ReFAC (VU), Kolkata-1 Kolkata
16 PCIT - ReFAC (VU), Kolkata-2 Kolkata
17 | PCIT - ReFAC (VU), Kolkata-3 Kolkata
18 PCIT - ReFAC (VU), Burdwan Burdwan
19 | PCIT - ReFAC (VU), Mumbai-1 Mumbai
20 | PCIT - ReFAC (VU), Mumbai-2 Mumbai
21 PCIT - ReFAC (VU), Mumbai-3 Mumbai
22 PCIT - ReFAC (VU), Mumbai-4 Mumbai
23 PCIT - ReFAC (VU), Nagpur Nagpur
24 | PCIT - ReFAC (VU), Nashik Nashik
25 PCIT - ReFAC (VU), Pune Pune
26 | PCIT - ReFAC (VU), Thane Thane
27 | PCIT - ReFAC (VU), Indore Indore
28 PCIT - ReFAC (VU), Cuttack Cuttack
29 PCIT - ReFAC (VU), Ludhiana Ludhiana
30 PCIT - ReFAC (VU), Gurgaon Gurgaon
31 PCIT - ReFAC (VU), Jorhat Jorhat
32 PCIT - ReFAC (VU), Jodhpur Jodhpur
33 | PCIT - ReFAC (VU), Moradabad Moradabad
34 PCIT - ReFAC (VU), Agra Agra
35 | PCIT-ReFAC (VU), Muzaffarpur Muzaffarpur
2. This notification shall come into force with effect from the 1* day of April, 2021.

[Notification No. 24/2021/F. No. 187/3/2020-ITA-I]

PRAJNA PARAMITA, Director






